FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF W HEALTH VENTURES ADVISORY
INDIA PRIVATE LIMITED

NAME OF CORPORATE PERSON

W Health Ventures Advisory India
Private Limited

DATE OF INCORPORATION OF CORPORATE PERSON

26 March, 2022

INCORPORATED/ REGISTERED

AUTHORITY UNDER WHICH CORPORATE PERSON IS

REGISTRAR OF COMPANIES -
DELHI, NCT & HARYANA
(Incorporated under Companies Act
2013)

CORPORATE IDENTITY NUMBER / LIMITED LIABILITY
IDENTITY NUMBER OF CORPORATE PERSON

U67200DL2022PTC395604

ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL
OFFICE (IF ANY) OF CORPORATE PERSON

Office No 1007, 10" Floor, Roots Tower,
Distt Centre, Laxmi Nagar, Delhi, India,
110092

PERSON

LIQUIDATION COMMENCEMENT DATE OF CORPORATE

241 JULY 2024

LIQUIDATOR

NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE
NUMBER AND THE REGISTRATION NUMBER OF THE

NAME : MR. SUMIT SHARMA
ADDRESS : C-3/69 A, KESHAV
PURAM, DELHI-110035

EMAL ADDRESS :
vlig.whealthventures@gmail.com
TELEPHONE NUMBER : +91
7738336596

REGISTRATION NUMBER :
IBBI/IPA-001/1P-P-02323/2020-
2021/13513

LAST DATE FOR SUBMISSION OF CLAIMS (Relevant forms can be| 23 AUGUST 2024
downloaded from https://ibbi.gov.in/fen/home/downloads )

Notice is hereby given that the W Health Ventures Advisory India Private Limited has
commenced voluntary liquidation on 24™ JULY 2024.

The stakeholders of W HEALTH VENTURES ADVISORY INDIA PRIVATE LIMITED
are hereby called upon to submit a proof of their claims, on or before 23" AUGUST 2024, to
the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. 4 /) >
s (L7
e
Sumit Sharma
Date :27.07.2024 Liquidator

Place : Delhi

IBBI/IPA-001/1P-P02323/2020-2021/13513
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UGITel AT o |\ pun]nb national bank T T o PUBLICNOTIGE
o3 e th BANK : Address: 2nd Floor, Vikrant Tower, Rajendra Place, New Delhi-110008 T T———
I &1 g4l e name you can upon: - : . ’ byl .
i {4 G-El;-"EENMENT OF INDIA UML:;:RTAHHGI 4 P E-mail: CS8292@pnb.co.in, Phone no. 011-44776099, +91-9310865921 Group Housing Soclety at Sector 93, Gurugram in the name of "The Balcomy” vide
i f ate04.01. i i I
E-AUCTION SALE NOTICE TO GENERAL PUBLIC UNDER RULE 8 & 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002, PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES | | 1o o e iai et . G B ol GET
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, SR eeenas o SR i amanachas Sensied m_pn'wml mp'mﬁl el Shrehls I
2002. Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the constructive/physical/ symbolic 1281 Vol AI/ID (RA)/2024/22937 dated 24,07.2024, seeking ohjection/suggestion
possession of which has been taken by the Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due from existing Allottees regarding deviation/changes inthe building plan. Accordingly,
to the Bank/ Secured Creditor from the respective borrower (s) and guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties. vide this advertisement, objection/suggestion are hereby invited from existing
SCHEDULE OF THE SECURED ASSETS allottess on the deviation/changes in building plans of the said colony. A copy of
earlier approved building plan along with deviatonfchanges In building . plan are
Lot. Name of the Branch Description of the Inmovable Properties A) Dt. Of Demand Notice u/s 13(2) of SARFAESI ACT 2002 A) Reserve Price Date/ Time of | Details of the avallable on our website www.mrgworkd.com. The said plans alse can Bé perused at
No. Name of the Account e Y [n“‘":r';t::gggg/ of property(ies] D) Outstanding Amount as on .... (Am;l;r:“innDRS-) E-Auction e;::&w:zq;? ;::e n:ﬁfe -:-:Tt:le f?ﬂ_'-'t’ll?F'ETﬂi-E'l-ﬂUnit thl| 1531] F:?{t F:;-DE:E :‘a'-‘-':ia :TEF;? SEETF;IH.
. LITLEETarT, offece, Gurwgrarm, & well as site offhice of the promoten IFany allotiee
Name & addresses of the Borrower/Guarantors Account C) Possession Date uls 13(4) of SARFAESI ACT 2002 C) Bid Increase Amount secured has any objections/suggestion on the deviation/changes in building plans of the
D) Nature of Possession Symbolic/Physical/Constructive u creditors project, hefshe may file objections in the office of STF, HUDA Complex, Sector 14,
1. DELHI-KINGSWAY CAMP(028010) (i) Property no. 122/19E, Plot no.2, Gali no. -7, A)17.05.2021 A) Rs. 79,00,000.00 | 13.08.2024 | Not Known Gurugram within 30 days from the date of kouanee of thes public natier, failing which
M/s ARIHANT KNITWEARS ?ngg?r l;lhagar, Nee:crsr}]({is,sr\nq Na}%ar, D(jlhi- B) Rs. 8,30,59,356.76 as on ;31 .03.2024 plus furt.her interest, B) Rs. 7,90,000.00 From it shall be as.-s.u!'nedth-atthere are no objections to the deviations/changes in building
Add: [X/6236 Galino.1, Subhash Maholla, Nehru Gali GandhiNagar Delhi-110031 | =, .”E) € ”gmeKo ”J .a”Je%VS “tmg;] a'h”. other charges and Expenses till the date of full & final payment. 11.00 A.M to planof the project.
Mr. Sanjeev Kumar Jain, Add: S/o Devender Jain, Gali no-7, 122/9E, Shanker Ja(i)n W/r(') Sﬁ\rﬁﬁr&uerrr\arljgi?lr ain and smt. shasfl C) 21.10.2021 C) Rs. 25,000.00 04.00 PM Given on this 27th Day of July, 2024
nagar, Krishna nagar, H.O. East Delhi-110051 Area: 6850 yrds ' D) Physical Possession
SUNIL KUMAR JAIN, Add: S/o Devender Jain Gali no. 7, 122/19E, SHANKAR }—— Sd/-
NAGAR, H.0. East Delhi-110051 (ii) Property no. |X/5949, Raghubarpura no.?, A) 17.05.2021 A) Rs. 1,43,00,000.00 | 13.08.2024 | Not Known Autherized Signatory
FalakJain S/o Sunil KumarJain SUbhaSh MOha”a; Gandhl Nagar’ Delhl 110031 n B) RS 8,30,59,35676 as on 31032024 p|US further interest, B) RS 14 30 000 00 From Mlll F"|"" rE P ta LLP
Add: 1X/6236 Galino.1, Subhash Maholla, Nehru Gali GandhiNagar Delni-110031 ~ |the_name of Shri Sanjeev Kumar Jain Sfof other charges and Expenses til the date of full & final payment. = | 44 00AM to Gocim T
Shashi Jain w/o Sunil Kumar Jain, gm SDueanS%;fJ“a%af and Shri Falak Jain Sfo C) 21.10.2021 C) Rs. 25,000.00 04.00 PM
Add: Galino. 7,122/19E, SHANKAR NAGAR, H.O. East Delhi-110051 Area:80sqyds : D) Physical Possession
2. DELHI-KINGSWAY CAMP(028010) Property S[tuated at IX/5949 (part) Khasra no. A) 17.05.2021 A) Rs. 45,00,000.00 13.08.2024 | Not Known FORM A
M/S S F ENTERPRISES, Address: 1X/6236 Gali no.1, Subhash Maholla, Nehru Gali| 1 90 Gali no.12, Subhash Mohalla,| B)Rs.2,06,09,790.20 as on 30.03.2024 plus further interest, | ~gy'ps"4 50 000,00 From PUBLIC ANNOUNCEMENT
Gandhi Nagar Delhi-110031 Raghubarpura-2, Gandhi Nagar, Delhi-110031in| other charges and Expenses till the date of full & final payment. Al 11.00 AM to i v Rt e
; , . the name of Sh. Falak Jain and Sh. Sanjeev C) Rs. 25,000.00 PO (Rexfpintan 13 of the Insohency sod Benkngtey Board of. Inda
Falak Jain S/o Sunil Kumar Jain . . C) 21.10.2021 ’ 04.00 P.M {Voluntary Liguidation Process) Regulations, 2017)
Address: 122/19E Galino. 7 Shanker Nagar Krishna Nagar Delhi 110051 Kumar Jain measuring 27 Sq yards. i i T p— SR
ress.. aln_o. an (?r agarhrisnna .agar .e | ] D) Physical Possession FOR THE ATTENTION OF THE STAKEMOLDERS OF
Mr. Sat}yger:/ Kumar J:Ig, éddtr%sslh81/(1)0%e5\qender Jaln, Gali no-7, 122/9E, Shanker W HEALTH VENTURES ADVISORY INDIA PRIVATE LIMITED
nagar, Krishna nagar, H.O. East Delhi . . . cacms et e
1. | Name of Corporate Pers W Health Ventures Advisory India Private Limited
3. DELHI - LU PITAMPURA (087610) Shop/Unit Space No G-9, PP Trade Center, A) 06.12.2023 A) Rs. 1,54,00,000.00 | 13.08.2024 | Not Known . ;:'"{.'.” i “.';'z" o -Eﬁ.r:_ .fu“z;“ bbbl i
M/S R S Travel and Tours (India) Pvt Ltd, MP-105, Maurya Enclave, Pitampura, | Situated at Plot No P-1, District Centra, Wazirpur, | - B) Rs.7,41,71562.19 as on 30.06.2024 further interest, other B) Rs. 15,40,000.00 From el el ool Sl o N
i ; i Netaji Subhash Place, Pitampura, New Delhi-|  charges and Expenses till the date of full & final payment. SR RAS b 8. | Authonty Under Which Corporate Person ls. REGISTRAR OF COMPANIES -
New Delhi — 110034 Also At: G-9, plot no. 1, GF, PP trade Centre, Netaji Subhash . A F ; g P pay 11.00 A.M to e - :
Place. Delhi-110034. Smt. Nisha Jain. Res. Proerty No. 66. PKT. 10. Sector -22 110034 in the name of Shri. Krishan Kumar Jain C) 05.03.2024 C) Rs. 25,000.00 kcodporaled’ Registensd DELHI, WCT & HARYANS
) : T » NES. Foperty No. bo, FRIL. 18, ’|Slo Ganga Bishan jain and Smt. Nisha Jain W/o — . 04.00 PM {Incocparated under Comparses Act 2(r3)
Rohini, Delhi. Also at: MP-105, Maurya Enclave, Pitampura, New Delhi, Pin — 110034. Krishan Kumar Jain. Area- 413.65 Sqft or 38.43 D) Physical Possession fo !
Shri. Krishan Kumar Jain, G-9, plotno. 1, GF, PP trade Centre, Netaji Subhash Place, | s, m with reserved barking space of 413,65 Saft 4. |Gorporzle ‘Manfty Humber [ Limsed; UG720001 2022 FTUIES604
Delhi-110034. Also at: MP-105, Mau i i, Pin— g S RS Liabillty Iderity Number of Corparats
. : , rya Enclave, Pitampura, New Delhi, Pin—110034. | pe
Ms. Siddhi Jain, MP-105, Maurya Enclave, Pitampura, Delhi-110034 | R . R
& {a -]
4, DELHI - Delhi- Pitampura (171000) Plot No. 7, Out of Khasra No. 512, Gali No.10, A) 28.12.2021 A)Rs. 17,00,000.00 | 13.08.2024 | Not Known g i B it talhelde i gl m:”.’ﬁ;‘[}g; i Dol
i Shi iabi i- Punjabi Colony, Village Mamurpur, Narela, Delhi-| - B) Rs. 4,85,80,727.57 as on 30.06.2024 plus further interest =
1. M/s Jai Shiv Foods, 512, Punjabi Colony, Narela, Delhi-110040 110040 owned bv Shalini Bansal HER, . : , B) Rs. 1,70,000.00 From & [Linuidation Commencarment Date ol 248 JULY 2004
2. Shiv Charan Bansal, 512, G-Block, Gali No.10, Punjabi Colony, Mamurpur, y other charges and Expenses till the date of full & final payment 11.00 AM to " | Crpoisz Purson
Narela, Delhi-110040 AR B, VIS C) 04.03.2022 C) Rs. 25,000.00 | Corparate Parso
3. Shalini Bansal, 512, G-Block, Gali No.10 Punjabi Colony, Mamurpur, Narela D) Physical Possession 04.00PM 7. | Wame, Addracs. Emall Address, Teleghona: Mame ; Mr. Sumit Sharma
Delhi-110040. ’ o ' - Humber And The Registration Number of Address - C-3/69 &, Keshav Puram: Deihi-110035
en- - . - Property No. 125-B, , Out of Khasra No. 512, A) 28.12.2021 A) Rs. 87,00,000.00 | 13.08.2024 | Not Known The Liguidatar Email Address: Viq whealiventures@gmail com
4. Krishna Devi, 512, G-Block, Gali No.10, Punjabi ColonyMamurpur, Narela, | Bjock-G, Punjabi Colony Extension, Village| “B) Rs. 4,85,80,727.57 as on 30.06.2024 plus further interest, B) Rs. 8.70.000.00 From Telephone Number: +91 7738336508
Delhi-110040 Mamurpur, Narela, Delhi-110040 owned by| other charges and Expenses till the date of full & final payment. ) Rs. 8,70,000. 11.00 AM to Registration Number:
/}_(\nshqgfgw ; C) 04.03.2022 C) Rs. 25,000.00 0'4 00 PM _ | 1BBUIPA-DO1 1P-P-02523/2020-2021/13513
rea 1% 5q.yards D) Physical Possession R B. ﬁ: an%t: erEer:gniésuiunanB Elgi:::f 2300 AUGUST 2024
Hivan ¥ n Be Dotk
Property No. 5, Out of Khasra No. 512, BIock-G, A) 28.12.2021 A)Rs. 24,50,000.00 | 13.08.2024 | Not Known | Pipe b gounjanoma/downiosds)
Punjabi Colony, Village Mamurpur, Narela,| B)Rs. 4,85,80,727.57 as on 30.06.2024 plus further interest, B) Rs. 2,45,000.00 From . '
Delhi-110040 owned by Shiv Charan other charges and Expenses till the date of full & final payment. el It At 11.00 AM to Motice I hareby given that the W Health Ventures Advisory India Private Limited has
Area 50 Sg. yards C) 04.03.2022 C) Rs. 25,000.00 04.00 PM comemenced voluntary liquidation on 24TH JULY 2024,
D) Physical Possession R The stakehobders of W HEﬁ_.LTH ?EHTHHES AM’ISDH? INDIA PRIVATE LIMITED are
The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions: E?;T -h?ultézltlgf:ﬁﬁg ;ud;:glsr;u’r ﬁm?g{g? |I[r2|.5|.; ?n i
1. The properties are being sold on “AS IS WHERE IS BASIS” and “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS”. ) T‘ ial crecitors shall submit th o i B Bl _
2. The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any error, misstatement or omission in this proclamation. I:IE m?;l:; TJG i ﬂngl'llt th 1 EIFrWFUE:HE LTIy S ﬂn'ﬁ m"-;anslnn[;"' :
3. The Sale will be done by the undersigned through e-auction platform provided at the Website https://ebkray.in on date and time of auction specified above. e SN STy -ShT] proof of ckaims in person, by post or by elecironic
4. For detailed term and conditions of the sale, please refer https://www.pnbindia.in, https://ebkray.in. 'T'Eans'. . r ’ ; .
. . - Sumit Sharma
DATE: 26.07.2024, PLACE: Delhi A thetedion
Place: Delhi IBBLAPA-001/1P-PO2323,/2020-2021/13513
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= . ' TN
LI F |73 |Mesr Shama 4792407 1 J56591.37 9.31 |1 165 |Babi Bhawar 4051202 2 1563284 -
CSB Bﬂﬂk PUBLIC NOTIGE ON AUCTION 0 74 |Nema 4764557 1 43486.8 11 || 166 | Bhavin Gour 4366768 1 | 2ros2aq| 312 * PIBAMAL CAPITAL & HOUSING FINANCE LTD.(PCHFL)
jull PLEDGED GOLD ORNAMENTS (¢ 5%, e il 1| widear| k| oo oraceriel 0z 1 | izt 3| | (@ Pirarmgl| UL IMKBRLENES e ram e ot Pt
Pl ik and inrestod Blddsrs, A 76 {Satnam Singh s160m08| 1 10453 |  4.74||168|Dal Chand Dhiwar 405708a| 7 | 24268588 635 iste : Unit No.-601, Glh Fioor, Piramal Amifi Buiding, Pi stya Corporals Park,
e oY e Barbe s e e aarieIr7- [Srthanr Sharms 4T45404| 1 | 2662325|  7.2|[168|Hitesh Skarma 727756 2 | 1asarrras| wes Fi Kamani Junction, Opp. Fire Staton, LBS Marg, Kuria {west) Mumbal- 400070 - T 491 22 3602 4000,
gea,p"_'e U'IE pa!lrmem pﬂg:ﬁ. and reza"_lﬁllﬂinn nmi:e-_agﬂjﬁd b':ll1|-|,5._ Eaﬂk ‘“-E gulj ?E -Sl:ll'll,r Hishr.a ¢H1Eﬁﬁ 1 dﬁﬁﬁa 4E| " *E 1m0 .,IE'EﬁhEI'I Hhﬂl’l ‘1-‘”2221 2 ":!3].-'55]21 .HH 1 nunce Eral'l‘ch DH“:B.' F'l‘:* M-, Ell.'lﬁk Il-l'|l Sl:'l{:lﬂr-z. Nl:llljg-. U-P.— Al -]E”
semaments pladged with the bank securty by the respective hartowers dor the (79 [Sunmeel Kaur {2000 1 wdiza 08|  e98a | 171 |Komal Sahu 4365709 3 3260807 97 0 Contact Person: 1. Nikki Kumar - 96506063402, 2. Pankaj Kashyap- 91361786893, 3. Rohan Sawant- 3833143013
koan avalled by them will be sold in public auction on “as is where is" and "non- |30 | Telingder Singh 1339930{ 1 302334 1468|172 |Kuldeep Singh Devra 4173373 1 bl 5.4 E-AUCTION SALE NOTICE ON SYMBOLIC POSSESSION, E-AUCTION DATE: 25.08.2024, 11.00 AM to 1.00 PM
recourse” basis through e-auction portal hitp:/icsbgold auctiontigar.nat on |31 |Veaus 47896301 1 150067 15|  29.8||173{Mesna Meghwal 4rTne) 1 rapezggl 24 [on Eodel Branchi Demand Nobice Property Address final Reserve |Eamesl o 'ﬁlﬁ!llﬂdh\ﬂ
05" Augisst 2024 at 10.30 AM. The auction may be adaurned to any oiher tater [82 | Vinay Kumar 4759580) 1 159735.1 | 3162 Eg :ﬂﬂgﬁﬁm'" 4;35%3 % ggg‘iﬂg 1 453 slCo- Date and Amount Price  |DepositEMD)  Amount
ﬁattf: Eﬁﬁﬂﬂ-ﬁ;&ﬁﬂ;ﬂ rI:!a ﬂ-il;k leu:;'n m:".";?"':'” b?,f Etl'ﬁ ﬁrnﬂe_ in Etit;fEB:ankl'ﬁ L BRANCH NAME : GAL{TAM HAGAR . 176 |Pradzep| Gour agasesn| 1 193527 81 §5.2 Borrowens)l lans] {10% I:ITHF] [23-07-2024)
E s ! i rl w'm I#'ram 'm £ ﬂ.”” D”rllj‘tla “92_,*3"‘;.%"-5?‘ 83 |Amar Saund a4drassl - 1 £PBZa 83| BT84 77| Pushkar Singh T2r0608| 1 | 473ad8s|  94a Loan Code Mo Dt 21-01-2020 Ra. | All The plece and Parcel of the Propery Rs. Rs. Rs. 37,806,123
Sf0sed 0Ty private sdle i e pUblicauction is not successas and FINETE 183 184 |Danish 4754833 1 J8MET2( 961178 Radheshyam Suthar Ad58E88| 1 | T4gmE171| 1547 18600044814, Dalhi- 22 B4.358)- (Rs.  |having an extent - H No-B804, Ground Floor, [21,00,000 | 2.10,0000- |(Rs. Thirty Seven
L‘ﬂ:’fﬁ.fﬁ;ﬂfﬂ;Emmdm'lgﬁ:j&“ﬁg'ﬁﬁ;‘;;;ﬁf"'E“E'”39“5‘ the 135 Neatu Raghay 4316838| 1 | 206E322 761170 sita Kunwar dea7ssal 7z | mtaoi087| B4 Safdurjung (Branch), Twenty Two Lakh | LIG Housing Board Colony, Sectar 28, (Fs. Twenlty| (Rs. Two | Lakh Eighty Six
- Y PO - 86 |Rajesh Rajach 44895711 1 22pa348) 3811180 Sund Kumar Gusar 4129340] 2 | 404vs048| 804 Parvesh (Barrower), hty Four Thousand| Faridabad Haryana 121007 Boundaries As - | One Lakh | Lakh Ten | Thousand One
5 - Client |No.of Eljil. Outstark| yojo g |57 1SUNTE TidB228| 1 | 2530285 TS |1181|Tara Kurwes 7560290) 1 8621734| 175 Poonam (Co Borower 1) | Threa Hundred Filly | Norh - House Mo 803 South - HouseNo | Only) | Thousand | Hundred Twenty
’ Account Name x ng as on BRAMNCH NAHE PHAGWARA 162 | Umesh Menaria 45949530 1 4967365 10.2 Eight Orily) B2 East - Other Property Wesl - Road Orily) Three Only)
No. D |Act. | 505712024 |(97AMS] 3 — =2 :
88 Johny Paul [ ai52706] 3 JO5589. 76 413 BRANCH NAME : UJJAIN DATE OF E-AU N:28 OM 1100 A.M (WITH UNLIM MINUTES EACH)
BRANCH NAME : KOLKATA - BURRA BAZAR 89 |Sarcg Kumari TI65006] 1 580557.3| 159 |[18a[Bhupendra Porwal 4431580] 2 | 26195054] 60d Belle ﬂg g‘mgrgimﬁ OF Eiﬁmssll—ﬂlﬂlluﬂjléﬂglgy 27.08.2024, mrﬁi’fnﬁﬁﬁﬂ'ﬂﬂ .
1 |Abhishek Sonkar 4840719| 1 19205 4 4.5 ERANCH NAME : SALT LAKE CITY 184 Yogesh Prajapsti 4346006 1 9321131 1 For detailed terms and condilions of the Sale, please refer to the link provided in www.piramatfinance.comie-Auction.html or emad us on
2 |Deepak Mall 4685119| 2 -!z?&iy 2065|190 TMaya Maks! 4774838] 1 EY 43 ERANCH NAME : KAROL BAGH piramal.auction@piramal.com.
e e voiel | | s sore N 1| B SR 3 AT LS NOTCE SR HGEAEY ACT 10 THERORRONERSUAAATOR  HOSTEACOR
- LAk : o MrGe - andeny W . 04 1 ; The above mantioned Bomower Guaranior are hereby noficed fo pay the sum ags mentioned in section 13(2) nofice in full with aconied inferest (8
4 Hilandar Singh 48ET31] 1 133426.89 25393 |Shyamali Kirania A4743522| 1 168569 2.6 1187 | Rekha Devi 45538334 2 139481 831 314 date before the date'al auction, failing which proparty wil be auchioned/sold and balance dues if any wikt be recoverad wilh inferasf and cost fram
5 |Kamal Kimar 4775487 1 21680 441 BRANCH HAME GHAI]AE.#.D 166 {Shehnaz TRIGZTE| 1 FI2RT23| 4545 barroweriguarantor
BERANCH NAME ; CHANDIGARH 95 |Amir Khan 4306780 2 8406239 204 BRANCH NAME : PALAM Place : Delhi Piramal Capital & Housing Finance Limited
7 [Rakesh Kumar Verma E 1 | 50195373] 126.1([30 |Amit Kurnar Bhan 4296649 1 | 11480644 31.4 | RapTadarsh Kumar Mishra q74p672] 1 | 8307vas| 17.38 ~ -~
% TArit ool — a1 | Gamas e [k Singh 4038843 1 2260838( 485 )1102|Geets Ram 4743879 1 15700 328
4 Lanil - 405 v | 407m5as 17|32 |Ankit Tyag| 43300291 1 9863073 37.5]1193|Harish Kumar 4192322| ¢ | S5A3055.74| 1182
% A ??ﬂiﬁﬁ : 2;1,3492 = 533" 21 100 Anushep 4048573 1 15121.47 5||194 | Jagdev Kumar Sagnal 4750200| 1 | 21043508| 418
e Kot el o | SESEe| s |[1E1jAdA 4412887 1 | MT0T3[ 118|195 ditender a 4774850| 1 221987| 45
ol il L 102 | Babi TRI3BOG| 1 | 40935358  99.61195)Juender Singh ATT2248) 1 | 2606431  BS T T’ Legal Cell: Plot#31, Najatgarh Industrial Area, Tower-A, 1st Floor, Shivaji SIS UP LS
BRANCH NAME : GREATER KAILASH - Il 103 | Durga Prasad Sharma so1ada0| 1 | e1979rt|  15.4||197]Kritika arsent7| 3 | mavesaa| viea B ] Marg, Moti Nagar, New Delhi - 110015 NOTICE
12 |Hitkarsh 4TT2EH | 1 B205T 34 &0 [ 104 Jishan 4340373 1 G5493.5 20,7 11198 {Manisha Sclanki Te5oea7| 2 B33 2| 17145 We understand your world =
13 |Narencer Panday . 5214 1 40B59.73| 985 }gg fgg:':;g:‘ﬂ"ﬂ"mﬂ Hg;ggg : 3 &ggﬁﬂﬁ qg% ;g; mﬂi Yadav j;é;% ] ?géﬁﬁ ;ZSE? DEMAND NOTICE UNDER Sec 13(2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
BRANCH NAME : NOIDA Vel 113 NEE 2Ing - 1 SECURITY INTEREST ACT, 2042, Tha following homawers & co-borowers avaled the balow mentionad sacurad loans from HDEC Bank L4, the loans o
14 [Ajay Bagre] YR RAGRR 06 &a 2 || 107 \Manish Yaday 440783 1 B1180.853 13.8 11201 |Parvesn Kumar Jadon 7434487 3 0248137 | 12078 feforw mentianed bomowers & co-bamowess I'na-.-ge beagn sacured by tha mongage of ther respecthe propemes, s they have failed o adhere b the tems &
15 ﬁjitTF.urnar 4T6E791| 1 71778 as17|[10E Mo Sharoz Khan 4758771 1 10607458 27.31|202| Ragu Kumar TI0TIE 3 21271344 4385 wandibions af herespective kian agresments dnd had became irmegular, thair kans wers dassified &5 NPL'S a5 per the BBl quideings. Amaunts dus by tham fa
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PUBLIC NOTICE

Notice is hereby given to Public at farge
that We M/s Chester Hills having
registered office at Gaurav Bhawan, By
Pass Road, Solan, HP-173212 & Mr.
Hansraj Thakur si'o Bhoop Singh £ 326,
Bye Pass, Saprun (653), Solan, HP

173211 have mutually terminated the
Joint Development Agreement dated
02-06-2022 vide cancellation deed dated
08-04-2024. Now the project "Chester
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MOTE : The sbove i an exiract of the detsiled format of quarterly finercial results filed with Stock Exchange wnder Regulaion 33 of
SEBIi Listing and other Disclosure Requirements) Regulabiens, 2015, The full format of the quarerly financial resulfs are avadable on
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Ashima Bhatnagar
Company Sacretary

Dated : 26/07/2024
Flace : MNoida

CORRIGENDUM TO THE NOTICE OF THE EXTRAORDINARY GENERAL MEETING

An Extraordinary General Meeting (“EGM”) of the Members of Apex Capital and Finance Limited (“the Company”) is scheduled to be held
on Monday, July 29, 2024 at 04.00 P.M., (IST) through Video Conferencing/Other Audio Visual Means (VC/OAVM). The Notice of the EGM
(“EGM Notice”) was dispatched to the Shareholders of the Company on July 06, 2024 in due compliance with the provisions of the
Companies Act, 2013, and rules made thereunder, read with circulars issued by Ministry of Corporate Affairs and Securities Exchange
Board of India. Capitalized words and expressions used but not defined herein shall have the same meaning as assigned to them in the

EGM Notice.

This Corrigendum is being issued to give notice to amend/ provide additional details as mentioned herein and pursuant to the provisions of

SEBI (Issue of Capital and Disclosure Requirements) Regulations, 2018:
1. Paragraph(j) of Iltem No. 3 in the Explanatory Statement is modified to state the following:
PCS Certificate

“The Company has made arrangements for issuance of a certificate by M/s. S. Behera & Co, Company Secretaries, certifying that the

2. Table of Paragraph(f) of Item No. 3 in the Explanatory Statement is modified as follow:
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